VL)

TO, <QrepETARY

BIHAR LEGISLATIVE ASSEMBLY ,
PATNA.

DECLARATION BY GUDDI DEVI ,MEMBER OF 15™ BIHAR
LEGISLATIVE _ASSEMBLY FROM 29, RUNNISAIDPUR
GENERAL ASSEMBLY CONSTITUENCY ,ms"rgm'r- SITAMARHI

ABOUT _THE ASSETS AND LIABILITIES (MOVABLE _AND
OF HERSELF ,SPOUSE _AND DEPENDANTS

IMMOVABLE ) 3
E

UNDER SECTION -75A OF THE REPRESENTATION OF TH
PEQPLES ACT, 1951.

1. Guddi Devi, wife of Sri Rajesh Chaudhary , aged about -33 years,

resident of village- Bagahi , P.O. Ram Nagar . PS5 Runnisaidpur ,

- % - District —Sitamarhi ,do hereby solemnly affirm and state on ocath as under:-

-;iﬂfﬁj/i i Account year for | shown in

) last Income | Return ( in
::ﬂ%/@:,r Tax Return | Rupees )
~r has been
Ze o™ :

(1) Details of PAN and status of filing of Income Tax Return:

[‘il No. | Names Permanent [ The financial | Total income |

Number(Panchayat | which  the | Income Tax

filed
X Self -Guddi Devi | ATLPD9984A 2011-12 3,01,204/- | |
2. Spouse-  Rajesh | AMGPC6323G | 2011-12 322,460/~ | |
_ Chaudhary i1
3. |Dependant-l1 NIL NIL INIL |}
4. |Dependant -2 NIL ~ [NIL NIL
3. | Dependant -3 | NIL ~|NIL INIL______ 1]}

(2) The following case(s) is/are pendmg against me in  which cognizance
has been taken by the court :- ==l e
Sl No. | Offence Description :]
(a) The details of cases where the NIL

court has taken cognizance ,
Sections of the Act and
description of the offence for
which cognizance taken :

(b) Name of the court , Case No. and NIL
e date of order taking cognizance g
oTE /



(c) Details of Appeal(s) / Application
(s) for revision (if any ) filed

against the above order(s) |

NIL W

(3) Cases in which I have been convicted by a court of law (other those
referred toin Form 26 ) :

ia) The details of cases , Sections of the | NIL
Act and description of the offence for
which convicted :

(b) Name of the Court(s) , Case No. and | NIL
Date(s) of order(s)

{c) Punishment imposed | NIL

(4) That I give here in below the details of the assets ( immaovable ,

movable , bank , balance etc.) of myself , my spouse and all

dependents:-

A. DETAILS OF MOVABLE ASSETS :

(Note :

1. Assents in joint name indicating the extent of joint ownership will also
have to be given

2. In case of deposit /investment ,the details including Account Number
First Date of Deposit , the Scheme . Name of Bank / Institution and
Branch are be given

3. Value of Bonds / Shares /Debentures as per the latest marker value in
Stock- Ex-change in respect of listed companies and as per books in the
case of non listed companies should be given.

4. Dependant , here means a person substantially dependents on the income
of the candidate.

5. Details including amount is to be given separately in respect of each
investment ).

Sl. | Description | Self Spouse(s) Depen | Depen | Depen
No Rajesh 1::-1-31 deat2 ;m -
Chaudhary ¥
(i) | Cash inhand | 1.55,000/- 135955~ | NIL | NIL | NIL |
(it} | Details of {alﬁlmligﬂk of | (a) State Bank of | NIL. | NIL - | NIL
N . Inadia ilhan | India
g;n"':""ﬁ M| Mandsl  Branch | Runnisaidpur
Ammount Branch  Amount
accounts Rs.6,10.2415~ Rs5483- AC
(FDRs , Term | a/C No 31355077832
Deposits and | No.10839464772 | (b) Punjab
{b) Central Bank | National Bank
EIIE mt:"r “".": of India | Jawaharlal Road
of  Deposils | g nnicaidpur izMarpur
H'Il:!'l‘.ld.ll'l.g Branch AC | Branch AT
___,-"] [
o5 v
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saving
accounts ).
Deposits with
Financial
Institutions
MNon Banking
Financial
Companies
and
Cooperative
Societies and
the amount in
cach such

deposil

Mo J0B61683I43
AT

Mo 3086168183
Amaount

Ra.26, 239

P, (3 340K)-
0100161678
Amoum
Rs.1,33,000:-

{c) Bank of lndia
., Boring Road
JLana AT Mo
A28 103 1 B00004 |
Amouni

Rs.2 40,000/«

(iii)

Details of
investment in
Bonds,
Debentures  /
Shares  and
unts in
companies
Mutuoal
Funds and
others and the
amount

NIL

NIL

NIL. | NIL

(iv)

Details of
investment in
NS5 | Postal
Savings 3
Insurance

Policies and
investment in
any Financial
Instrument in
Post  Office
or Insurance
Company and
the amount

LLC. Policy
Mo S3TRTS1114
value

R, 10,00,000/-

{a) LIC Policy
No S3TRTS04E
vilug

s, 10,00, 000/-
ib) LIC Policy
No.333677957
value

Rs.10,00,000/-

NIL

(v)

Personal loans
fadvance
given 1o any
person or
entity
including
firm .
Company .
Trust ete. and
other
receivables
from debtors

NIL

NIL

NIL | NIL

S0
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and the |
amount
vi) | Motor Mahindra TOYATA NIL |NIL |NIL
Vehicles Scorpio  Reg. | FORTUNER
! Adrcrafis No.BRO-IPC- | Reg, No.BRO-
Yachts /Ships | 6260  Model- | IPC-6260
{ details of | 2011 Model-2011
Make , | Cost Cost
Registration Rs.12.00,0000- | Rs.24.00,000/-
MNo. etc. Year
of  purchase
I and amount ) |
(vii) | Jewellery | Gold-400gm Gold-100gm | NIL | NIL | NIL
bullion  and | value Value
valuable Rs.11.00,000/~ | Rs.2.80,000/-
thing ( give | Silver 500 gm.
details of | Value
weight  and | Rs.16,500/-
e - value )
(viill) | Amy other | NIL NIL NIL | NIL | NIL
assets such as
valuc of
Claims
finterest
{ix} | Gross Total | 31,07,980/- 31,94, 438/- MIL | WIL | MIL
value - |

B. DETAILS OF IMMOVABLE ASSETS
( Note :1.Properties in joint ownership indicating the extent of joint

ownership will also have to be indicated

2. Fach land or building or apartment should be mentioned

separately in this format)

'."‘rl:llt'.r_ln

I SI. | Deseription Self Spouse(s) Depen | Depen I:I'lli"'id5
No Rajesh dant-1 | dent-3 -
Chaudhary Arya
(i) (A)Agriculiural NIL R N
land 143" share
Laocation (s) Village- Bagahi | village-Bagahi
Survey Khatn Mo, 753 ﬂ_ll-mj:ng':{‘o.?';f,h
Numben(s) Plot No, 1098 Plot Nos. 393,
392,
287.286,999,
196
K hata
MNo.145(Ka)
Plot no. 1451
]
A0 T




Area (  Total | 07 decimal 1 Acre 1.5|NIL NIL NIL

measurement decimal

in_meres )

Whether NG YES NIL WIL NIL

inherited

property ( Yes

or Moj

Date of | (4102006 MA NIL NIL NIL

purchase {in

ease of self

weguired

properiy )

Cost of land ( | Rs.25,000/- MNA NIL NIL NIL

in  case  of | (approx.)

purchase ) m

the time of

purchase .

Any investment | NIL NIL MIL NIL MIL

on  the land by

Wiy of

development

JcaRstruction

(1

Approzimate s 40,000/~ Rs.3,60,000/- NIL NIL MIL

Corrent market

villue

(B)Agricaltural | 1/3™ share NIL NIL NIL NIL

lamd

Location {5) Village- Bagahi

Survey Khatn No.754

Number{s) Flot no, 1094 ,

Area ( Total | (112 decimal WIL NIL NIL NIL

measurement

in_scres )

Whether NO MIL NIL NIL NIL

inherited

property | Yes

or Noj

Date of | 04.10.2006 NIL NIL NIL NIL

purchase  (in

ease  of  self

acguired

property )

Cost of land { | Rs.45.000/~ NIL NIL NIL NIL

in case  of | (approx)

purchase ) @t

the time of

purchase .

Any investment | NI NIL NIL | NIL NIL

o the land by

Wiy of

development

JLonstruction

elt.

Approximate Rs. 55,004/- NIL NIL NIL NIL

Current market

value = ’Fﬂ
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ELITE R




i:‘_':l:grhhurll 13 share NIL NIL [ NIL NIL
n
Location [5) Village- Bagahi
Survey Khata  no,753
MNumbser{s) Plot no. 999
Aren ( Total | 55 decimal NIL MIL NIL MIL
MEaSUrement
in acres )
Whether MO NIL
it MIL NIL NIL
property ( Yes
ar Noj
Date of | 04.10.2006 NIL NIL ]
ot S NIL NIL
case  of  sell
acguired
property )
Cost of Innd { | Rs.22 DONV- NIL NIL NIL NIL
i ease of | (approx)
purchase )} &l
the time of
purchase .
Any investment | NTL NIL ’
- MIL MIL NIL
Wy of
development
;constroction
ete.
Approximate Rs.27,000)- NIL
Current muarket e 5= o
valug
:;.ugmd tural | 1/37 share NIL NIL | NIL NIL
Locution {s) B hi
Survey Khata No.B54
Number{s) Plot no.1292
& 1293

Area  ( Total | 54 decimal NIL NIL NIL NIL
measuremeni
in_acres )
Whether NO NIL '

vt NIL MIL NIL
property ( Yes
or Noj
Date of | D4.10.2006 NIL NIL | NIL NI
purchase {in
case of sell
acquired
property )
Cost of kand (| Rs.1,50,000/- NIL NIL MNIL NIL
In  case  of | gpprox
purchase ) ai
the  time of
purchase .
Any investment | NIL NIL J NIL. |
e ipesrp NIL NILL NIL
way of

-] [
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development
Aonsiruction
ele.

Approximate
Carrent market
value

Hs.1,80,000/-

NIL

NIL

NIL

NIL

(i)

Nan-
Apricultural
land
Locatkon (s)

Survey
Mumber{s)

NIL

Runnisaidpur

Khata MNo.1563
JKhesra
Mo 8921

NIL

MIL

NIL

Area  ( Total
s rement
in =0t )

22 decimals

MIL

NIL

NIL

Whether
inherited
property ( Yes
or o}

NIL

NO

NIL

NIL

NIL

Date of
i rehase {in
case  of  sell
wegpuired
property )

MIL

18.01.2008

NIL

NIL

NIL

Cost of  land |
in  case of
purchase ) ai
the time of
purchase .

NIL

R, 10,00,000/-
(approx)

NIL

NIL

NIL

Any investment
on  the band by
way of
development
JOnSLFEcLon
elc.

NIL

Rs.1,00,000/-

NIL

NIL

Approximate
Current market
wvalue

NIL

Rs.12,00,000/

NIL

NIL

NIL

(iii)

Buildings
(Under

11
{including
APArTMEnLS b
Location (5)
Survey
N ber(s)

NIL

NIL

NIL

NIL

NIL

Built up Area (
Tatal
mieasurement
in sg. i }

NIL

NIL

NIL

NIL

NIL

Whether
inherited

property [ Yes
or M)

NIL

NIL

NIL

NIL

NIL

Date of
purchase {im

NIL

NIL

NIL

NIL

= oy %
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cuse  of  self
acguired
property )

Cost of Land |
in s af
purchase ) at
the time of
purchase .

NIL

NIL

NIL

NIL

Any investmenl
oa the property
by way ol
development
Jonstructon
ele.

NIL

NIL

NIL

NIL

NIL

Approximate
Current market
value

NIL

NIL

NIL

NIL

NIL

(iv)

Residential
Building  {
including

Apartments }
{A) Locations
Survey
Number{s)

NIL

137 share
Raja Bazar
JPatna

Khata No.259,
Khesra

Mo 1007

NIL

NIL

NIL

Area ( Total
measurement

in Sq. fr)

NIL

2 Katha 8
Dhurs (3267
Sg. L)

NIL

NIL

NIL

Built up Aren (
Total
measurement

in 5. ML )

NIL

150 Sq. ft.

NIL

NIL

NIL

Whether
inherited

property ( Yes
or Mo}

NIL

NGO

NIL

NIL

NIL

Date af
purchase {in
case of  sell
avgittied
property )

NIL

23.12.2008

NIL

NIL

NIL

Cost of
property  { in
case of purchase
) at the time of
purchase .

NIL

Rs.38,53, 00/

NIL

NIL

NIL

Any investment
an  the land by
way of
development
JSconstruction
ele.

NIL

NIL

NIL

NIL

NIL

Approximate
Current market
value

Rs.48.00,000/

NIL

NIL

oo T, . |

NIL

T O
AT ¥
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(B)Locations | NIL 1/3" share NIL | NiL NIL
Raja Bazar
Surviy JPatna
Number(s) Khata No.259,
Khesra
) Mo 1007 ) 4
Area ( Total | NIL 2 Katha 8 |NIL |NIL NIL
messurement in Dhurs (3267
%4 TL) Sq. f,) _
Built wp Area { | NIL 400 Sg. i NIL NIL NIL
Tuotal
mcasurement
| in Sq.f)
Whether MIL NO NIL NIL MIL
inherited
property ( Yes
or Ni) =
Drate of | NIL 23.02.2011 NIL NIL NIL
purchase  (in
case of  sell
acguired
property }
Cost of | NIL Rs.38,40,000/ | NIL NIL NIL
property  { in
case ol purchase
) at the time of
purchase .
Any invesiment | NIL NIL NIL WIL NIL
on  the land by
way of
development
Jconstroction
m x =g
Approvimate NIL R 48, 010, 00 MIL MIL NIL
Current market
value L. -
(v) Orhers { such as | NIL NIL MNIL NIL NIL
inberesi in
property ) = .
(vi) | Total af | Rs.3,02,0040/- Rs.1,11,60,000/ | MIL NIL | NIL.
current market
value (i) to (v)
whove

(5) I give here in below the details of my liabilities /over dues to public
financial institutions and government dues :-
( Note : Please give separate details of name of Bank , institution , entity
or individual and amount for each item)

Sl | Description | Self Spouse(s Depen | Depen Depen
45 escrip e RI:J}‘::;{ ) ol o e
Chaudhary Arya
N A ]
qj S T
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(i)

Loan or dues
to Bank
/Financial

Name of
Bank of Fl
Amount
outstanding
Mature
Loan

of

Vehicle Loan
from Bihar
Legislative
Assembly
Rs.8,00.000/-

Vehicle Loan
from Bank of
India , Boring
Canal Road,

Rs. 15,00,000/

NIL

NIL

NIL

"Any

other
Liability

NIL

NIL

NIL

NIL

NIL

Grand  Total
of linbilitics

NIL

NIL

NIL

NIL

NIL

(ii)

Government
Dues :

Dues
departments
dealing  with
Government
accommadation

NIL

NIL

NIL

NIL

Dues to
depariments
dealing  with
supply of
water

NIL

NIL

NIL

NIL

NIL

Dues to
departments
dealing  with

supply of

MIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL |




[ [income Tax | NIL NIL NIL NIL [NIL
Dues
Wealth Tax | NIL MIL NIL MIL NIL
Does
Service Tax | NIL NIL NIL NIL NFL_{
Dues

-
Municipal /| NIL NIL NIL NIL MIL
Property Tax
Dues
Sales  Tax | NIL NIL NI | NIL NIL
Dues

I_ Any other | NIL _I_NTL
Dues
Grand total of | NIL NIL
all Govt. dues

—

(6) Details of profession or occupation
(a) Sell
(b) Spouse

(7) My educational qualification is as under : Intermediate

(Give details of highest school / University education with full form of the
certificate /diploma / degree course )

(Name of School/ University and the year in which  the course Was
completed ) Lok Mahavidyalaya Hafizpur , District —Saran , Bihar School
Examination Board , year-2011. #y o

257 B
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(8). ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE

1. |Name of the candidate Guddi Devi |
2, Full Postal address village- Bagahi , P.O. Ram
Nagar , P.S. Runnisaidpur
, District — Sitamarhi N
3. Number and Name of the |29 , Runnisaidpur General
constituency and State Assembly Constituency
3. Name of the Political party which set | Janta Dal United
up the candidate ( otherwise write
‘independent’)
4, (a) Number of cases in which | NIL
conviction order passed ( other than
those referred to in Form 26 )
(b) Total number of pending cases | NIL
where the court(s) have taken
- cognizance ] . .
5. PAN of Year for which | Total Income
last Income Tax | Shown
- ’ | Return filed
(a) Candidate AJLPD9984A | 2011-12 3,01,204/-
(b) Spouse  AMGPC6323G | 2011-12 3,01,204/-
| |(e) Dependents Not Obtained NA NIL
6. Details of Assets and Liabilities in rupees N
| SL. [ Description | Self Spouse(s) [ Depen | Depen Depen
No Rajesh dant-1 | dent-2 deat -3
Choudhary Arya
A | Movable | 3107980~ | 31,94,338/- NIL | NIL NIL |
Assel
{ Total
value )
B Immovable | Rs Hs. NIL NIL NIL
Asset
(i\Purchase | Purchase Price | Purchase Price— | NIL | NIL NIL
Price  and | -Rs.2,42,000/- | Rs.86.93.000/-
Development | Development | Development Cost
cosl of | Cost -NIL —Res 1 00,000/
| Immovable

rj l"'_fq
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Property
Total value )

(ii)Approxima | Rs,3,02,000/- | Rs.1,11,60,000/- NIL NIL NIL
e Current
Market price
of  Asset (
Total value )

7. | Liabilittes | NIL NIL NIL | NIL NIL

{(i}Governmen | Rs 800,000/~ | NIL NIL | NIL NIL
t dues ( Total
)

(i) Loans | NIL Rs.15.00,000/- NIL | NIL NIL
from Bank .,
Financial
Institution
and other (
Total )

8. | Highest educational qualification : Intermediate

Lok Mahavidyalaya Hafizpur , District —Saran , Bihar School
Examination Board , year-2011

(Give details of school / University education with full form of the
certificate /diploma / degree course )

(Name of School/ University and the year in which the course was
completed)

VERIFICATION

I, the deponent above named .o hereby verify and declare that the
contents of this affidavit are true and correct to the best of my knowledge
and belief , no part of it is false and nothing material has been concealed
there from . I further declare that sl

ST <
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(a) there is no case of conviction or pending case against me other than
those mentioned in items 2 and 3 above

(b) I, my spouse ,or my dependents do not have any asset or liability other
than those mentioned in items 4 and 5 above -

Verified at : this the day of Januwary ,2012.
n oo
T RALL

DEPONENT .
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